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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 16.09.2020 (WEDNESDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM  
 

In the court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Admission (Fresh Case) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Contempt Case 

(AT) No. 07 of 

2020 in Comp. 

App. (AT) (Ins) 

No. 1016 of 2019 
 

Tata Motors Finance Ltd. 

Vs. 

Vishal Gupta 

Amarjit Singh Bedi  

 

For Admission (After Notice) 

2.  Contempt Case 

(AT) No. 22 of 

2020 in Comp. 

App. (AT) (Ins) 

No. 1016 of 2019 
 

Akashganga Infraventures India Ltd. 

Vs. 

Vishal Gupta & Ors. 

Rajiv Malik Akshay Ringe 

3.  Comp. App. (AT) 

(Ins) No. 186 of 

2020 

 

 

Doshion Pvt. Ltd. 

Vs. 

Bank of India & Anr. 

Pradhuman Gohil Aditya Kumar-R1 

4.  Comp. App. (AT) 

(Ins) No. 369 of 

2020 

 

 

Manipal Media Network Ltd. 

Vs. 

Vishwakshara Media Pvt Ltd. 

Gautam Singh  D.P. Chaturvedi 

5.  Comp. App. (AT) 

(Ins) No. 638 of 

2020 

 

Alok Kumar Kuchhal 

Erstwhile Interim Resolution 

Professional  

Vs. 

Charming Apparels Pvt. Ltd. & Ors. 
 

 

 

Alok Kumar Kuchhal 

 

Aditya Dewan 

Heerika Shukla-R6 

Gaurav Srivastava 

 

For Hearing 

6.  Comp. App. (AT) 

(Ins) No. 597 of 

2020 

 

 

HEC Infra Projects Ltd. 

Vs. 

Jyoti Ltd. 

Mihir Lakhi Varsha Banerjee 

7.  Comp. App. (AT) 

No. 213 of 2019 

 

 

Boorugu Ramaswamy Goud & Ors. 

Vs. 

Adarsha Automotives Pvt. Ltd. & Ors. 

J. Sagar  Naresh Kumar 

Sangam-R23 to R26 

Krishna Rao Inturi-R1 

S. Chidambarm-R2 

Nitini Chowdhary-

R7 
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02:00 PM 
 

In the court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 
 

For Hearing 

8.  Comp. App. (AT) 

No. 83 of 2020 & 

I.A. No. 1372 of 

2020 

 

Part Heard 

 

P. Varadarajan & Ors. 

Vs. 

A Jawahar Palaniappan & Anr. 

 

 

Pooja M. Saigal Aditya Verma-R1 

Devanshi Singh-R2 

 

 

 

 

 

Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board                 -sd/-                    

2. Website: www.nclat.nic.in                                                                      Registrar       
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